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-IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH
' 0.2.N0.731 of 1996,

‘ Between Dated: 21.6.

AesBeSrinivas ses Applicant

And
l« The Chief Commissioner, Customs and Central Excise Hyderabad
~ 2one, Lal Bahadur stadium road, Basheerbagh, Hyds
2, The Commissioner-I, Customs and Central Exclse, Lal pBahadur
Stadium road, Basheerbagh, Hyderabad,
3. The Commissioner of Central Excise, Guntur Commiss onarate,
Guntur,
e Respondent
Counsel for the Applicant ¢ Sri. P.Naveen Rao
. Counsel for the Respondents ¢ sri. K.Bhaskara Raoc, Addl. CGSC.
CORAM?®

Hon'ble Mr. RsRangarajan, Administrative Memhber

The Hon'ble Tribunal made the following order:-

Heard both sides,
Notice Before Admission.
List it on 5,7.1996. Reply in the meanwhi

There is no immediate threat for the applicant being
moved out of Kakinada at present, Though the applicant states th:
local orders have been issued to relieve him the co cerned
authorities should give him atleast 3 days time if h “relieved
from kakinada before actually relieving him from tha Lbost. The
applicant in such case may move an MA for an interim order,

Deputy Reglstrar(gudl

copy - '

ls The Chief Commissioner, Customs and Central Exclise, Hyderabad
Lal Bahadur stadium road, Basheerbagh, Hyd.

2, The Commissioner-I, Customs and Central Exicse,

- Stadium road, Basheerbagh, Hyd.

3. The Commissioner of Central Excise, GQuntur Com issionarate,
Guntur.,. :

4. One copy to Sri., p.,Naveen Rao, advocate, CAT,

‘3. One copy to sSri. K¢Bhaskara Rao, Addl. CGSC,

6. One spare copye.

Lal Rahadur
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